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8. The offices of unions which
have been forcibly occupied
should be immediately vacated
and the répresentatives of the
former uniong should be allow.
ed to function from those union
offices,

4. Physical attack on workers and
trade union leaderg should be
immediately stopped and no
worker should be physically
prevented from reporting for
dufy in their respective work-
places. All concerned should
assure full safety and scarcity
{o trade union leaders and
workers.

Implementation of Item No. 4 of the
consensus reproduced above is largely
a responsible of trade union workers
themselves, State Government Law
and Order Authorities always take ap-
propriate steps for safety and security
of trade union leaders and workers just
as they do in the case of all other in-
habitants of the State.”

Complamnts, if any, in this regard
could be referred to the State autho-
rities concerned. The Ministry of La.
boir have alsu broght the matter to
the attention of the State Government,

Workers’ Participation in Undertak-
ings under Ministry of Steel and
Mines

*160. SHRI INDRAJIT GUPTA:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether he has a proposa! under
consideration 1o increase the workers'
participation in various undeilakings
in charge of his Ministry at all levels:
and

(b) i 50, the gteps being taken in
this regard?

' THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (SHRI CHANDRAJIT YA-
DAV); (a) and (b). It is intended that

workers' participation be enhanced at
different levels in the steel plants
and also other undertakings, This
question is being examined.
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Selection of Indian Engineers for
franian Government

1402. SHR!I S. D. SOMASUNDA-
RAM: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether there is a demand for
500 Indian Engineers for Iran Gov-
ernment resting with Ministry of
Works and Fousing; and

{b) if s0, the facts thereof and the
mode of selection of Engineers for
being deputed to Iran Government?





